INCOME TAX APPELLATE TRIBUNAL, AH MEDABAD

CAUSE LIST OF A BENCH FOR

BEFORE HON'BLE TR SENTHIL KUMAR, JUDICIAL MEMBER
AND HON'BLE MAKARAND VASANT MAHADEOKAR, ACCOUNTANT MEMBER

CISCO WEBEX MEETING NUMBER: 2642 944 0502 PASSWORD: CR03

IN COURT ROOM 3

02-DECEMBER-2024 (MONDAY)

Sr

Appeal Number

Assmt.
Year

Assessee Name

Remarks

IT(SS)A
69/AHD/2016

2011-12

[D] SHRI DILIPBHAI GOVINDBHAI PUROHIT

IT(SS)A
75/AHD/2016

2008-09

[A] SHRI DILIP G. PUROHIT

IT(SS)A
76/AHD/2016

2009-10

[A] SHRI DILIP G. PUROHIT

IT(SS)A
77/AHD/2016

2010-11

[A] SHRI DILIP G. PUROHIT

IT(SS)A
78/AHD/2016

2011-12

[A] SHRI DILIP G. PUROHIT

ITA 827/AHD/2019

2012-13

[A] LATE SHRI RANJITSINH BHAWANSINH VAGHELA THRU L/H
BHARATSINH R. VAGHELA

ITA 828/AHD/2019

2012-13

[A] LATE SHRI CHHATRASINH J.VAGHELA THRU L/H KAMLABEN
C.VAGHELA

ITA 829/AHD/2019

2012-13

[A] PRAVINSINH BHAWANSINH VAGHELA

ITA 11/AHD/2021

2015-16

[A] SHRI PRANAY BHARATKUMAR SHAH

10

ITA 32/AHD/2022

2010-11

[A] XCELRIS LABS LIMITED

11

ITA 33/AHD/2022

2016-17

[A] XCELRIS LABS LIMITED

12

IT(SS)A
137/AHD/2023

2012-13

[A] HARPREET SINGH MAKHLJA

13

ITA 934/AHD/2024

2017-18

[D] KALIDAS JIVABHAL PATEL

14

CO 18/AHD/2024

2017-18

[A] KALIDAS JIVABHAI PATEL

15

ITA 592/AHD/2024

2013-14

[A] SHREENATHJI ASSOCIATES

16

ITA 593/AHD/2024

2014-15

[A] SHREENATHJI ASSOCIATES

17

ITA 594/AHD/2024

2014-15

[A] SHREENATHJI ASSOCIATES

18

ITA 604/AHD/2024

2017-18

[A] CHANDRIKA MARKETING CO

19

ITA 926/AHD/2024

2017-18

[D] MEHULKUMAR BALDEVBHAI PATEL

20

ITA 957/AHD/2024

2016-17

[A] NEETU HURKAT

21

ITA 963/AHD/2024

2017-18

[A] AAMIR HAJIASHIF PATEL

22

IT(SS)A

10/AHD/2024

2010-11

[A] MAHENDRA HARJIVAN MORABIA C
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF A BENCH FOR 03-DECEMBER-2024 (TUESDAY)

BEFORE HON'BLE TR SENTHIL KUMAR, JUDICIAL MEMBER
AND HON'BLE MAKARAND VASANT MAHADEOKAR, ACCOUNTANT MEMBER

IN COURT ROOM 3

CISCO WEBEX MEETING NUMBER: 2642 944 0502 PASSWORD: CR03

Srl | Appeal Number A$smt. Assessee Name Remarks
ear
1 |1TA 220/AHD/2022| 2017-18 |[A] UTTAR GUIARAT VIJ COMPANY LTD.
> |ITA 451/AHD/2024| 2012-13 | [A] RANJITSINH NARSINH VAGHELA
3 |1TA 825/AHD/2024| 2018-19 | [A] GAUTAM KESHAVRAO LOHE
4 |ITA 978/AHD/2024| 2017-18 |[A] KEYUR RAJESHBHAI AGRAWAL
[A] GURUSHRI UMEDPURI GUNDIKHAD KADVA PATIDAR
5 |[TA983/AHD/2024]  NA | & crraARLE TRUST
ITA
6 | 1058/AHD/2024 2017-18 |[D] PIYUSH FULCHAND SHAH
ITA
7 | 1119/AHD/2024 2012-13 | [D] SHRI MOTIBHAI MAGANLALBHAI PADHIYAR
8 L1% 2011-12 | [A] NEHA MODI
1202/AHD/2024
IT(SS)A ;
9 | 61/AHD/2024 2016-2017 | [A] DHAVAL PATEL
IT(SS)A i
10| ga/AHD/2024 2017-2018 | [A] DHAVAL PATEL
IT(SS)A i
11| g3/AHD/2024 2018-2019 | [A] DHAVAL PATEL
IT(SS)A ]
12| 26/AHD/2024 2017-18 | [D] DHAVAL PATEL
IT(SS)A '
13| 27/AHD/2024 2018-19 | [D] DHAVAL PATEL
ITA
14| 1396/AHD/2024 2012-13 | [A] KASTWEL FOUNDRIES
ITA
15 | 1567/AHD/2024 2017-18 | [A] DAWOODI BOHRA JAMAT GODHRA
ITA
16 | 15g0/AHD/2024 20;9-20 [A] DHAVAL PATEL
ITA
17 | 1647/AHD/2024 2019-20 | [D] DHAVAL PATEL
ITA
18 | 1713/AHD/2024 2022-23 | [D] RAKESHKUMAR MAHENDRAKUMAR SHAH
ITA
19| 1724/AHD/2024 2022-23 | [A] RAKESHKUMAR MAHENDRAKUMAR SHAH
ITA
20| 117/AHD/2024 2017-18 | [D] ARVINDBHAI R NANAVATI HUF
ITA
21| 4740/AHD/2024 2014-15 | [A] JAY CHEMICAL INDUSTRIES PVT. LTD. . %
7y
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF A BENCH FOR 04-DECEMBER-2024 (

BEFORE HON'BLE TR SENTHIL KUMAR, JUDICIAL MEMBER

WEDNESDAY)

AND HON'BLE MAKARAND VASANT MAHADEOKAR, ACCOUNTANT MEMBER

IN COURT ROOM 3

CISCO WEBEX MEETING NUMBER: 2642 944 0502 PASSWORD: CRO3

Assmt.

Srl | Appeal Number Yot Assessee Name Remarks
1 |[T(SS)A 1/AHD/2023| 2016-17 | [A] KAILASH RAMAVATAR GOENKA
> |[T(SS)A 2/AHD/2023| 2017-18 | [A] KAILASH RAMAVATAR GOENKA
3 [[T(5S)A 3/AHD/2023| 2018-19 | [A] KAILASH RAMAVATAR GOENKA
4 |1T(SS)A 5/AHD/2023| 2016-17 | [D] SHRI KAILASH RAMAVATAR GOENKA
5 |IT(SS)A 6/AHD/2023| 2017-18 | [D] SHRI KAILASH RAMAVATAR GOENKA
6 |IT(SS)A 7/AHD/2023| 2018-19 | [D] SHRI KAILASH RAMAVATAR GOENKA
5 | ITA 19/AHD/2023 | 2019-20 | [A] KAILASH RAMAVATAR GOENKA
8 | ITA67/AHD/2023 | 2019-20 |[D]SHRI KAILASH RAMAVATAR GOENKA
9 10;1(:3}';‘023 2009-10 | [A] DIPALIBEN M. SHAH
10| 44 4%:;;2023 2010-11 | [A] DIPALIBEN M. SHAH
1 105%&5[5)3;023 2011-12 | [A] DIPALIBEN M. SHAH
12 1065;(5332023 2012-13 | [A] DIPALIBEN M. SHAH
13 1075}33};023 | 2013-14 |[A] DIPALIBEN M. SHAH
14 108},?:3};023 2014-15 | [A] DIPALIBEN M. SHAH
15 | ITA 537/AHD/2023 | 201516 | [A] DIPALIBEN M. SHAH
16 109%'53}),’;023 2009-10 | [A] MANISH BHIKHABHAI SHAH
17 1105;(5332023 2010-11 | [A] MANISH BHIKHABHAI SHAH
18 11&(:[5335023 2011-12 | [A] MANISH BHIKHABHAI SHAH
19 112}1(:3;‘;023 2012-13 | [A] MANISH BHIKHABHAI SHAH
20 113%:33;‘023 5013-14 | [A] MANISH BHIKHABHAT SHAH
8 I 4§1ﬁg}2023 2014-15 | [A] MANISH BHIKHABHAI SHAH
22 | [TA 538/AHD/2023 | 2015-16 | [A] MANISH BHIKHABHAI SHAH
23 | ITA 817/AHD/2023 | 2017-18 | [D] YANFENG INDIA AUTOMOTIVE INTERIOR SYSTEMS PVT LTD
54 | ITA 1041/AHD/2023 | 2017-18 | [A] AXIS AGRI SERVICES
55 |ITA 1042/AHD/2023| 2018-19 | [A] AXIS AGRI SERVICES S N
56 | [TA 1043/AHD/2023 | 2020-21 | [A} AXIS AGRI SERVICES T R

ASSISTART REGISIRAR

YA AT
INCOME FEL TRIBUNAL

J1¢/AHMEDABAD




INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF A BENCH FOR 05-DECEMBER-2024 (THURSDAY)

BEFORE HON'BLE TR SENTHIL KUMAR,
AND HON'BLE MAKARAND VASANT MAHADEOKAR,

CISCO WEBEX MEETING NUMBER: 2

IN COURT ROOM 3

JUDICIAL MEMBER
ACCOUNTANT MEMBER

642 944 0502 PASSWORD: CR03

Sr

Assmt.

Appeal Number | v ..

Assessee Name

Remarks

ITA 78/AHD/2023 | 2014-15

[A] S. B. PATEL INFRASTRUCTURE PRIVATE LIMITED

ITA 79/AHD/2023 | 2015-16

[A] S. B. PATEL INFRASTRUCTURE PRIVATE LIMITED

ITA 133/AHD/2024| 2018-2019

[A] OMSHRI DEVPROCON LIMITED (E-FILING

)

ITA 284/AHD/2024| 2017-18

[A] M/S. MONO STEEL (INDIA) LTD.

ITA 285/AHD/2024| 2018-19

[A] M/S. MONO STEEL (INDIA) LTD.

ITA 446/AHD/2024| 2013-14

[A] RANGOLI COMMODEAL PVT, LIMITED

ITA 447/AHD/2024| 2014-15

[A] RANGOLI COMMODEAL PVT. LIMITED

ITA 448/AHD/2024| 2015-16

[A] RANGOLI COMMODEAL PVT. LIMITED

ITA 451/AHD/2023| 2013-14

[A] RANGOLI COMMODEAL PVT. LTD.

10

ITA

1124/AHD/2024 | 201920

[D] RAJUL VILLA NIRMAN ESTATES LLP

11

IT(SS)A

a0jarDy2024 | 20181

[D] RAJUL VILLA NIRMAN ESTATES LLP

12

CO 26/AHD/2024 | 2018-19

[A] RAJUL VILLA NIRMAN ESTATES LLP

13

CO 27/AHD/2024 | 2019-20

[A] RAJUL VILLA NIRMAN ESTATES LLP

14

ITA 302/AHD/2024| 2018-19

[A] KALUBHAI CHAUHAN

15

ITA

1343/AHD/2024 | 201510

[A] ADITYA SHAH

16

ITA

1359/AHD/2024 | 201213

[A] NAGINBHAIL RAVIIBHAI PATEL

17

ITA

1367/AHD/2024 | 2016V

[A] ABHAYKUMAR SEVANTILAL SANGHAVI

18

ITA 2017-18

1368/AHD/2024

[A] ABHAYKUMAR SEVANTILAL SANGHAVI




INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF B BENCH FOR 02-DECEMBER-2024 (MONDAY)

BEFORE HON'BLE SIDDHARTHA NAUTIYAL, JUDICIAL MEMBER

AND HON'BLE MAKARAND VASANT MAHADEOKAR, ACCOUNTANT MEMBER

IN COURT ROOM 4
CISCO WEBEX MEETING NUMBER: 2642 907 3560 PASSWORD: CR04

Srl | Appeal Number A?Z:'rt' ' Assessee Name Remarks
1) s = /2015 | 201112 | [D] HI-TECH OUTSOURCING SERVICES

2 | CO 15/AHD/2019 | 2011-12 |[A] HI-TECH OUTSOURCING SERVICES

3 | 500 ;Lg /2014 | 2010-11 | [A] 3ALPHA OUTSOURCING SERVICES

4 | ITA 9/AHD/2024 | 2012-13 |[A] JHAVERI TRADING AND INVESTMENT PRIVATE LIMITED
5| 1 /%%?2%2 4 | 2013-14 |[D] RAJESH MOHANLAL NIMKAR

6 |ITA 595/AHD/2024| 2014-15 | [A] JAYESHKUMAR BALDEVBHAI PATEL

7| 1189 A 12024 | 202526 | [A] KSHATRIYA VIKASH SANSTHA

8 | 1183 o /2024 | 202526 | [A] KSHATRIVA VIKASH SANSTHA

9 1375/’;;:?)/2024 2012-2013 | [A] DIMPLE MANOJ SANGHVI

10 | g /;m)/zoz 4 |2013-2014 | [A] DIMPLE MANOJ SANGHVI

|,y ;Lg /2024 |2014-2015 | [A] DIMPLE MANOJ SANGHVI

| J— },;Lg /2024 | 20152016 | [A] DIMPLE MANOJ SANGHVI

| J— i 12024 | 2016-2017 | [A] DIMPLE MANOJ SANGHVI

14 | 1350/ o 12024 | 2017-2018 [A] DIMPLE MANOJ SANGHVI

L] ey o 12024 | 2021-2022 | [A] DIMPLE MANO) SANGHVI

15| ings /;L’E 12024 | 2017-18 | [A] TRINE INFRACON LLP

| gy i . 2020-21 | [A] SILVER INFRA

18 Hh 2020-21 |[D] SILVER INFRA

1424/AHD/2024




INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF B BENCH FOR 03-DECEMBER-2024 (TUESDAY)

BEFORE HON'BLE SIDDHARTHA NAUTIYAL, JUDICIAL MEMBER
AND HON'BLE MAKARAND VASANT MAHADEOKAR, ACCOUNTANT MEMBER

IN COURT ROOM 4

CISCO WEBEX MEETING NUMBER: 2642 907 3560 PASSWORD: CR04

Appeal Number A\s’:;nrt. Assessee Name Remarks

Sr

[A] SHRIDEV PROCON LTD.,(EARLIER KNOWN AS DEV PROCON

1 |ITA 300/AHD/2020| 2015-16 LTD)

2 |ITA 174/AHD/2021| 2015-16 |[A] PRAMOD RAMAVATAR PODDAR

3 |ITA 294/AHD/2021| 2011-12 |[D] PRAMOD RAMAVATAR PODDAR

4 |ITA 996/AHD/2023 NA [A] SHREE SHARVASHRAM JAGRUTI SANSTHAN TRUST

ITA
5 1048/AHD/2023 2014-15 | [A] DUDHSAGAR RESEARCH AND DEVELOPMENT ASSOCIATION

6 |ITA 128/AHD/2024| 2014-15 |[A] ROHIT PRAKASHCHANDRA SHAH

7 |ITA 605/AHD/2024| 2016-17 |[A] MANUBHAI BABALBHAI PATEL

8 |ITA 731/AHD/2024| 2017-18 |[A] AMJAY MEDIMAX INDIA PVT. LTD.

9 |ITA 935/AHD/2024| 2017-18 |[A] GUJARAT TECHNOLOGICAL UNIVERSITY

10 (ITA 979/AHD/2024| 2022-23 |[A] KAILASH NARAYAN SHRIDHAR

11 |ITA 984/AHD/2024| 2017-18 |[A] KANAK PRAMUKHLAL SANDESARA

12 |ITA 992;‘AHD/2024 2014-15 | [A] BIPINKUMAR RAMBHAL PATEL

13 |ITA 993/AHD/2024| 2015-16 |[A] BIPINKUMAR RAMBHAI PATEL

14 |ITA 998/AHD/2024| 2018-19 |[A] SUZUKI MOTOR GUJARAT PVT LTD

15| 1004 /;m‘) /2024 | 2018-19 | [D] AARYAN BUILDSPACE LLP

16 LHE5R 2018-19 | [A] RAJENDRA RAMESHCHANDRA SHAH
44/AHD/2024

17 i) 2019-20 | [A] RAJENDRA RAMESHCHANDRA SHAH
45/AHD/2024

18 LT{55)A 2020-21 |[D] RAJENDRA RAMESHCHANDRA SHAH
47/AHD/2024

\GT=iia /AHMEDABAD




INCO

ME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF B BENCH FOR 04-DECEMBER-2024 (WEDNESDAY)

BEFORE HON'BLE SIDDHARTHA NAUTIYAL, JUDICIAL MEMBER
AND HON'BLE NARENDRA PRASAD SINHA, ACCOUNTANT MEMBER

CISCO WEBEX MEETING NUMBER: 2642 907 3560 PASSWORD: CR04

IN COURT ROOM 4

Assmt.

Srl | Appeal Number Year Assessee Name Remarks

1 [ITA 2112/AHD/2018| 2012-13 | [D] SHIVGANGA PROPERTY HOLDERS PVT. LTD

2 | CO 108/AHD/2019 | 2012-13 | [A] SHIVGANGA PROPERTY HOLDERS PVT. LTD

3 |ITA 2206/AHD/2018| 2012-13 | [A] SHIVGANGA PROPERTY HOLDERS PVT. LTD

4 |ITA 2205/AHD/2018| 2012-13 | [A] SHRI VIGHNAHARTA REALTY PVT, LTD

5 | CO 137/AHD/2019 | 2012-13 | [A] SHRI VIGHNAHARTA REALITY PVT, LTD.

6 |ITA 2370/AHD/2018| 2012-13 | [D] SHRI VIGHNAHARTA REALITY PVT, LTD.

7 |ITA 144/AHD/2024 | 2017-18 | [A] CRYSTAL QUINONE PVT.LTD.

8 | ITA 254/AHD/2024 | 2018-19 | [D] MADHAV COPPER LIMITED

9 | ITA 255/AHD/2024 | 2020-21 |[D] MADHAV COPPER LIMITED

10 | ITA 256/AHD/2024 | 2021-22 | [D] MADHAV COPPER LIMITED

11 | ITA 274/AHD/2024 | 2018-19 | [A] MADHAV COPPER LTD.

12 | ITA 275/AHD/2024 | 2020-21 | [A] MADHAV COPPER LTD.

13 | ITA 276/AHD/2024 | 2021-22 | [A] MADHAV COPPER LTD.

14 | ITA 474/AHD/2024 | 2006-07 | [A] SUJAN INFRASTRUCTURE PVT, LTD.

15 |ITA 1036/AHD/2024| 2016-17 | [D] VIKASH MORE

16 |ITA 1045/AHD/2024| 2013-14 | [A] MANOIBHAI PADALIYA

17 |ITA 1046/AHD/2024| 2016-17 | [A] RAMJIBHAI GHILABHAI VAGHASIYA

18 |ITA 1047/AHD/2024| 2016-17 | [A] PARESH NAGJIBHAI VAHANKA

19 |ITA 1048/AHD/2024| 2016-17 | [A] KALPESHBHAI SAVANI

20 |ITA 1049/AHD/2024| 2015-16 | [A] PRAVINBHAI JIVRAJBHAI SAVSANI

21 |ITA 1050/AHD/2024| 2015-16 | [A] SURESH VALLABHBHAI KAPADIYA |

22 |ITA 1051/AHD/2024| 2016-17 | [A] VISHNUBHAI VALJIBHAI PATEL

23 |ITA 1052/AHD/2024| 2016-17 | [A] MANSUKHLAL MANEKLAL GOYANI

24 |ITA 1074/AHD/2024| 2015-16 | [A] BIPINBHAI MORADIYA

25 |ITA 1322/AHD/2024| 2016-17 | [A] RAMDEV BUILDCON L
LR —
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF B BENCH FOR 05-

BEFORE HON'BLE SIDDHARTHA NAUTIYAL, JUDICIAL MEMBER
AND HON'BLE NARENDRA PRASAD SINHA, ACCOUNTANT MEMBER

CISCO WEBEX MEETING NUMBER: 2642 907 3560 PASSWORD: CR04

IN COURT ROOM 4

DECEMBER-2024 (THURSDAY)

Sr

Appeal Number

Assmt,
Year

Assessee Name

Remarks

ITA 240/AHD/2022

2009-10

[A] SIMATAJVAR YUSUFKHAN KHAN

ITA 241/AHD/2022

2010-11

[A] SIMATAIVAR YUSUFKHAN KHAN

ITA 242/AHD/2022

2013-14

[A] SIMATAIVAR YUSUFKHAN KHAN

ITA 243/AHD/2022

2014-15

[A] SIMATAIVAR YUSUFKHAN KHAN

ITA 312/AHD/2022

2013-14

[A] N. K. PROTEINS LTD.

ITA 362/AHD/2022

2020-21

[A] N K PROTEINS PVT. LIMITED

ITA 464/AHD/2022

2012-13

[A] N K PROTEINS PVT. LIMITED

ITA 546/AHD/2022

2012-13

[D] N K PROTEINS PRIVATE LIMITED

ITA 547/AHD/2022

2015-16

[D] N K PROTEINS PRIVATE LIMITED

10

ITA 831/AHD/2024

2010-11

[A] N. K. PROTEINS PVT. LTD.

11

ITA 896/AHD/2024

2010-11

[D] N K PROTEINS

12

ITA 838/AHD/2023

2012-13

[A] SUMANBHAI KESHAVLAL PATEL

13

ITA 962/AHD/2023

2017-18

[A] NIRAL KRUPESHBHAIPATEL

14

ITA 927/AHD/2024

2014-15

[D] DIYA ASSOCIATES

15

ITA
1080/AHD/2024

2014-15

[A] VANDEMATARAM PROJECTS PRIVATE LIMITED

16

ITA
1210/AHD/2024

2017-18

[A] AKASH NARESHBHAI PANCHAL

17

ITA
1261/AHD/2024

2017-18

[D] MUNDRA INTERNATIONAL CONTAINER TERMINAL PVT. LTD.

18

ITA
1268/AHD/2024

2018-19

[D] MUNDRA INTERNATIONAL CONTAINER TERMINAL PVT. LTD.

19

ITA

1279/AHD/2024

2017-18

[A] HANSABEN GIRISHBHAI SHAH

1G/AHMEDABAD




INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF C BENCH FOR 02-DECEMBER-2024 (MONDAY)

BEFORE HON'BLE ANNAPURNA GUPTA, ACCOUNTANT MEMBER
AND HON'BLE SIDDHARTHA NAUTIYAL, JUDICIAL MEMBER

IN COURT ROOM 2

CISCO WEBEX MEETING NUMBER: 2641 249 7680 PASSWORD: CR02

Srl | Appeal Number |Assmt.Year Assessee Name Remarks
1 |IT(s$)A 78/AHD/2021| 2015-16 |[D] M/S. S.S. INFRA

> |rT(ss)a 79/aHD/2021| 2016-17 | [D]M/S. S.S. INFRA

3 |IT(ss)A 80/AHD/2021| 2017-18 | [D] M/S. S.S. INFRA

4 | ITA 158/AHD/2021 | 2018-19 |[D] M/S.S.S. INFRA

5 150%?333021 2017-18 | [A] SHRI SURESHBHAI U GADHECHA

6 190g(:33§021 201718 | [D] SHRT SURESHBHAT U GADHECHA

7 | 1TA279/aHD/2022 | 2017-18 | [A] TALHA AGENCY

8 | ITA984/AHD/2023 | 2017-18 |[A] AMITKUMAR NAVNITBHAI PATEL

9 ITA 76/AHD/2024 2015-16 [A] THE AHMEDABAD CO.OP. DEPARTMENT STORES LTD.
10 | ITA77/AHD/2024 | 2016-17 |[A] THE AHMEDABAD CO.OP. DEPARTMENT STORES LTD.
11| ITA78/AHD/2024 | 2016-17 |[A] THE AHMEDABAD CO.OP.DEPARTMENT STORES LTD.
12 | ITA79/AHD/2024 | 2017-18 |[A] THE AHMEDABAD CO.OP. DEPARTMENT STORES LTD.
13 | ITA99/AHD/2024 | 2018-19 |[A] THE AHMEDABAD CO.OP.DEPARTMENT STORES LTD.
14 | ITA 100/AHD/2024 2020-21 [A] THE AHMEDABAD CO. OP. DEPARTMENT STORES LTD.
15 | ITA533/AHD/2024 | 201213 |[A] SHIPRA AJAY KHARE

16 | ITA534/AHD/2024 | 2012-13 |[A] SHIPRA AJAY KHARE

17 | ITA535/AHD/2024 | 2013-14 |[A] SHIPRA AJAY KHARE

18 | ITA536/AHD/2024 | 2014-15 |[A] SHIPRA AJAY KHARE

19 | ITA882/AHD/2024 | 2017-18 |[D] BELA KIRITKUMAR NAHTA (E-FILING)

20 | ITASO1/AHD/2024 | 2020-21 |[A] GUJARAT AGRO INDUSTRIES CORPORATION

21 | ITA 1093/AHD/2024 2018-19 [A] DIXITKUMAR KANTIBHAIL PATEL (E-FILING)




INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CISCO WEBEX MEETING NUMBER: 2641 249 7680 PASSWORD: CRO2

CAUSE LIST OF C BENCH FOR 03-DECEMBER-2024 (TUESDAY)

BEFORE HON'BLE ANNAPURNA GUPTA, ACCOUNTANT MEMBER
AND HON'BLE SIDDHARTHA NAUTIYAL, JUDICIAL MEMBER

IN COURT ROOM 2

srl | Appeal Number |Assmt. Year Assessee Name Remarks
1 | ITA 793/AHD/2023 2017-18 | [A] DIXITKUMAR BHIKHALAL MORKHIYA
2 | ITA 830/AHD/2023 2014-15 | [A] SURESH PRABHULAL KABRA
3 | ITA 831/AHD/2023 2015-16 | [A] SURESH PRABHULAL KABRA
4 | ITA 832/AHD/2023 2016-17 | [A] SURESH PRABHLAL KABRA
S | ITA 833/AHD/2023 2017-18 | [A] SURESH PRABHULAL KABRA
6 | ITA 998/AHD/2023 2013-14 | [A] ZEELEN INFRASTRUCTURE PRIVATE LIMITED
7 | ITA 225/AHD/2024 2018 [D] GELOT AGRI EXPORTS (E-FILING)
8 | ITA 240/AHD/2024 2011-12 | [A] BRAMVISHMA DATA & MAILING SERVICES PVT. LTD.
9 | ITA 434/AHD/2024 2017-18 | [A] YATINBHAI PRAMUKHBHAI PATEL
10 | ITA 795/AHD/2024 2016-17 | [A] ASHOK HARGUN BHAMBHANI
11 | ITA 1087/AHD/2024 | 2017-18 |[A] ARHAM GEMS AND JEWELLERY
12 | ITA 1739/AHD/2024 | 2018-19 |[A] GELOT AGRI EXPORTS
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IN E TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF C BENCH FOR 04-DECEMBER-2024 (WEDNESDAY)

BEFORE HON'BLE ANNAPURNA GUPTA, ACCOUNTANT MEMBER
AND HON'BLE SIDDHARTHA NAUTIYAL, JUDICIAL MEMBER

IN COURT ROOM 2

CISCO WEBEX MEETING NUMBER: 2641 249 7680 PASSWORD: CR02

Srl | Appeal Number |Assmt. Year Assessee Name Remarks
1 | ITA 479/AHD/2020 2009-10 | [D] M/S. GUJARAT COASTAL CONSTRUCTION LTD.
2 | ITA 480/AHD/2020 2010-11 | [D] GUIARAT COASTAL CONSTRUCTION LTD.
3 | ITA 590/AHD/2020 2013-14 | [D] GUJARAT COASTAL CONSTRUCTION LTD.
4 | ITA 66/AHD/2024 2012-13 | [A] KANGIBHAI NAGAJIBHAI MAKWANA
5 ITA 814/AHD/2024 2017-18 [A] SARANADHAR UMASHANKAR GUPTA
6 | ITA B18/AHD/2024 2013-14 | [A] PIYUSH KANCHANLAL PARIKH
7 | ITA 1030/AHD/2024 2013-14 [A] PARTHIV JAWAHARBHAI SHAH
8 | ITA 1038/AHD/2024 2013-14 | [D] PARTHIV JAWAHARBHAL SHAH (E-FILING)
9 | ITA 1061/AHD/2024 NA [A] SALEJ ROTARY SEVA FOUNDATION (E-FILING)
10 | ITA 1062/AHD/2024 NA [A] SALEJ ROTARY SEVA FOUNDATION (E-FILING)
11 | ITA 1163/AHD/2024 | 2021-22 |[D] JAYANTI MISRIMAL SANGHAVI (E-FILING)
12 | ITA 1164/AHD/2024 2021-22 [D] RAVI PAWANKUMAR SANGHAVI (E-FILING)
13 | ITA 1165/AHD/2024 | 2021-22 |[D] PAWAN KUMAR MISRIMALII SANGHAVI (E-FILING)
14 | ITA 1168/AHD/2024 2021-22 [D] SHANTILAL MISHRIMAL SANGHAVT (E-FILING)
15 | ITA 1169/AHD/2024 | 2021-22
16 | ITA 1211/AHD/2024 | 2018-19 |[D] NILESH PRAKASH SANGHVI
17 | ITA 1726/AHD/2024 2017-18 [D] TATVA BUILDCON (E- FILING)




INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF C BENCH FOR 05-DECEMBER-2024 (TH URSDAY)

BEFORE HON'BLE ANNAPURNA GUPTA, ACCOUNTANT MEMBER
AND HON'BLE SIDDHARTHA NAUTIYAL, JUDICIAL MEMBER

IN COURT ROOM 2

CISCO WEBEX MEETING NUMBER: 2641 249 7680 PASSWORD: CRO2

Srl | Appeal Number |Assmt. Year Assessee Name Remarks
1 1525;(3;}?021 2012-13 | [A] SHALIGRAM INFRA PROJECTS LLP ( LTD. LIABILITY PARTNERSHIP)

2 16355&533)"2021 2013-14 | [A] SHALIGRAM INFRA PROJECTS LLP ( LTD. LIABILITY PARTNERSHIP)

3 164?1(:3}2021 2014-15 [A] SHALIGRAM INFRA PROJECTS LLP ( LTD. LIABILITY PARTNERSHIP)

4 165}-;(333’2021 2015-16 | [A] SHALIGRAM INFRA PROJECTS LLP ( LTD. LIABILITY PARTNERSHIP)

5 16655:3}?021 2016-17 | [A] SHALIGRAM INFRA PROJECTS LLP ( LTD. LIABILITY PARTNERSHIP)

6 1675}-\(:332021 2017-18 | [A] SHALIGRAM INFRA PROJECTS LLP ( LTD. LIABILITY PARTNERSHIP)

7 1945;{:3}%21 2015-16 | [D] SHALIGRAM INFRA PROJECTS LLP

8 1955’}:3}2021 2016-17 | [D] SHALIGRAM INFRA PROJECTS LLP

9 1%%153};021 2017-18 | [D] SHALIGRAM INFRA PROJECTS LLP

10 | ITA 233/AHD/2021 2018-19 | [A] SHALIGRAM INFRA PROJECTS LLP ( LTD. LIABILITY PARTNERSHIP)

11 | ITA 291/AHD/2021 2018-19 | [D] SHALIGRAM INFRA PROJECTS LLP

12 |IT(SS)A 12/AHD/2023| 2012-13 | [A] RUPA GORADIA

13 |IT(SS)A 14/AHD/2023| 2014-15 |[A] RUPA GORADIA

14 |IT(SS)A 15/AHD/2023| 2015-16 |[A] RUPA GORADIA

15 |IT(SS)A 16/AHD/2023| 2016-17 |[A] RUPA GORADIA

16 |IT(SS)A 17/AHD/2023| 2017-18 |[A] RUPA GORADIA

17 |IT(SS)A 13/AHD/2023| 2013-14 |[A] RUPA GORADIA

18 | ITA 1025/AHD/2023 2021-22 | [A] REKHA SANJEEV BHATT

19 | ITA 204/AHD/2024 2009-10 | [A] ISMAILBHAI SAVDIBHAL HIRA

20 | ITA 205/AHD/2024 2010-11 | [A] ISMAILBHAL SAVDIBHAL HIRA

21 | ITA 206/AHD/2024 2011-12 | [A] ISMAILBHAI SAVDIBHAL HIRA

22 | ITA 207/AHD/2024 2014-15 | [A] ISMAILBHAI SAVDIBHAIL HIRA
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF D BENCH FOR 03-DECEMBER-2024 (TUESDAY)

BEFORE HON'BLE DR. BRR KUMAR, VICE PRESIDENT
AND HON'BLE SUCHITRA RAGHUNATH KAMBLE, JUDICIAL MEMBER

IN COURT ROOM 1

CISCO WEBEX MEETING NUMBER: 2644 614 9864 PASSWORD: CRO1

Srl | Appeal Number A$::1: Assessee Name Remarks
1 | ITA 124/AHD/2022 2017-18 | [A] DEVRAJ BUILDERS
2 | ITA 925/AHD/2023 2017-18 | [D] THE GUJARAT STATE CO. OP. HOUSING FINANCE CORPORATION LTD
3 | ITA 924/AHD/2023 2014-15 | [D] THE GUJARAT STATE CO. OP. HOUSING FINANCE CORPQRATION LTD
4 | ITA 923/AHD/2023 2013-14 | [D] THE GUJARAT STATE CO. OP. HOUSING FINANCE CORPORATION LTD
5 | ITA 846/AHD/2023 2017-18 [A] CHAMUNDA ELECTRICAL PRIVATE LIMITED
6 | ITA 450/AHD/2023 2014-15 | [A] ONTIME TRADING PVT. LIMITED
7 | ITA 449/AHD/2023 2013-14 | [A] ONTIME TRADING PVT. LIMITED
8 ITA 38/AHD/2023 2017-18 | [A] ATUL LIMITED
9 |ITA 1011/AHD/2023 | 2014-15 |[A] ATULLTD.
10 50/1;2%%%2 i 2012-13 | [A] RAVINDRA JAMNADAS MANWANI
11 | ITA 131/AHD/2024 | 2010-11 V[:\]IOL&T(E &’Lﬁoé’ﬁgﬁf“ BABULAL DUGAR THOUGH HIS L/R GAURAV
12 | ITA 132/AHD/2024 2011-12 \Eﬁd@%li&iﬁogjggf?R BABULAL DUGAR THOUGH HIS L/R GAURAV
13 | ITA 753/AHD/2024 2012-13 é:ég&{RSSJ;{TODKUMAR DUGAR LEGAL HEIR OF LATE VINODKUMAR
14 | ITA 201/AHD/2024 2018-19 | [D] SHREE VALLABH SEVA KENDRA
15 | ITA 210/AHD/2024 2017-18 | [A] VINODCHANDRA DAHYABHAI DARII
16 | ITA 259/AHD/2024 2021-22 | [A] SHITAL VIPULKUMAR DHOLAKIA
17 | ITA 933/AHD/2024 2015-16 | [A] JAI TRIPATI STEELS PVT LTD
18 | ITA 1439/AHD/2024 | 2020-21 | [A] SANJAY JAYANTIBHAL PATEL
19 | ITA 1446/AHD/2024 | 2020-21 |[A] VIMAL COAL PVT.LTD.
20 | ITA 1464/AHD/2024 | 2017-18 | [A] VIRTIBEN PREYASHKUMAR SHAH
21 | ITA 1471/AHD/2024 | 2017-18 | [A] MRUGESHBHAI RAVINDRABHAL DESAI
22 | ITA 1476/AHD/2024 | 2018-19 | [A] YASH ASHITBHAI VASHI
23 | ITA 1711/AHD/2024 2020-21 [A] CHROMENI STEELS PRIVATE LIMITED
24 | ITA 1712/AHD/2024 | 2018-19 |[[A] VANDANA DIPAKBHAI PARMAR
25 | ITA 1715/AHD/2024 | 2018-19 | [D] ANOKHI REALTY PVT LTD ol
26 | ITA 1716/AHD/2024 | 2019-20 | [D] ANOKHI REALTY PRIVATE LIMITED e l
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CAUSE LIST OF D BENCH FOR 03-DECEMBER-2024 (TUESDAY)

BEFORE HON'BLE DR. BRR KUMAR, VICE PRESIDENT
AND HON'BLE SUCHITRA RAGHUNATH KAMBLE, JUDICIAL MEMBER

IN COURT ROOM 1

CISCO WEBEX MEETING NUMBER: 2644 614 9864 PASSWORD: CRO1

Assmt.

Viap Assessee Name Remarks

Srl | Appeal Number

27 | ITA 1720/AHD/2024 | 2020-21 | [A] HASAMBHAI AHMADBHAL ADHIYA

28 | ITA 1721/AHD/2024 | 2020-21 | [A] HASAMBHAI AHMADBHAI ADHIYA

29 | ITA 1722/AHD/2024 | 2020-21 |[A] HASAMBHAI AHMADBHAL ADHIYA

30 | ITA 1723/AHD/2024 | 2021-22 | [A] HASAMBHAI AHMADBHAI ADHIYA

31 | BMA 1/AHD/2024 2016-17 | [D] ANSHUL DARSHAN SHAH

32 | BMA 2/AHD/2024 2017-18 | [D] ANSHUL DARSHAN SHAH

33 | BMA 3/AHD/2024 2018-19 | [D] ANSHUL DARSHAN SHAH

34 | BMA 4/AHD/2024 2019-20 | [D] ANSHUL DARSHAN SHAH

IT(SS)A

35| 23/aHD/2024

2015-16 | [A] MINESH BIPINBHAL PATEL

36 | ITA453/AHD/2024 | 2013-14 | [A] ONTIME TRADING PVT. LIMITED

37 | ITA 454/AHD/2024 2014-15 | [A] ONTIME TRADING PVT. LIMITED

38 | ITA 529/AHD/2024 2017-18 | [A] BHANWARLAL SHAH

39 | ITA 650/AHD/2024 2016-17 | [A] MINESH BIPINBHAI PATEL

[A] BRAHMAKSHATRIYA KANJT DAMII HINDU SARVAJANIK DHARAMSHALA

40 | ITA 744/AHD/2024 NA PALTTANA

41 | ITA 750/AHD/2024 2018-19 | [A] SAFAL REAL ESTATE DEVELOPERS

42 | ITA 1435/AHD/2024 | 2020-21 | [A] HAZIRA PORT PRIVATE LIMITED

43 | ITA 1696/AHD/2024 | 2020-21 | [A] MILACRON INDIA PRIVATE LIMITED

44 | ITA 1698/AHD/2024 | 2020-21 | [A] LESSO BUILDTECH PRIVATE LIMITED

45 | ITA 1703/AHD/2024 | 2020-21 |[A] DHARMENDRA SUMATICHANDRA SHETH, HUF

46 | ITA 1709/AHD/2024 NA [A] THE BARODA LAKKAD PITHA PUNCH PROPERTY BARODA:

47 | ITA 1710/AHD/2024 NA [A] THE BARODA LAKKAD PITHA PUNCH PROPERTY BARODA
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF D BENCH FOR 04-DECEMBER-2024 (WEDNESDAY)
BEFORE HON'BLE DR. BRR KUMAR, VICE PRESIDENT
AND HON'BLE SUCHITRA RAGHUNATH KAMBLE, JUDICIAL MEMBER
IN COURT ROOM 1
CISCO WEBEX MEETING NUMBER: 2644 614 9864 PASSWORD: CRO1

Srl | Appeal Number A$::1: Assessee Name Remarks
1 | ITA 121/AHD/2018 2013-14 | [A] M/S. TBEA SHENYANG TRASFORMER GROUP COMPANY LIMITED

2 | ITA 951/AHD/2023 2013-14 | [A] SAUMIL IMPEX PRIVATE LIMITED

3 | ITA 242/AHD/2024 2012-13 | [A] DHRUVALKUMAR SADHUBHAI PATEL

4 | ITA 243/AHD/2024 2013-14 | [A] DHRUVALKUMAR SADHUBHAIL PATEL

5 | ITA 727/AHD/2024 2018-19 | [A] BALARAM CONSTRUCTION LIMITED

6 | ITA 758/AHD/2024 2014-15 | [A] MR, ARPANBHAI VIRAMBHAI DESAL

7 | ITA 759/AHD/2024 2015-16 | [A] MR. ARPANBHAI VIRAMBHAI DESAI

8 | ITA 877/AHD/2024 2018-19 | [A] A MENARINI INDIA PVT. LTD.

9 | ITA 883/AHD/2024 | 2017-2018 | [A] BHAUMIK RAVINDRA PATEL

10 | ITA 943/AHD/2024 2016-17 | [A] JOHNSON CONROLS-HITACHI CONDITIONING INDIA LIMITED

11 | ITA 956/AHD/2024 | 2018-2019 | [A] BALAJI FORMALIN PRIVATE LIMITED

12 | ITA 960/AHD/2024 2013-14 | [D] MONARCH NETWORTH CAPITAL LIMITED

13 | CO 14/AHD/2024 2013-14 | [A] MONARCH NETWORTH CAPITAL LIMITED

14 | ITA 961/AHD/2024 | 2014-15 |[[D] MONARCH NETWORTH CAPITAL LIMITED

15 | CO 15/AHD/2024 2014-15 | [A] MONARCH NETWORTH CAPITAL LIMITED

16 | ITA 962/AHD/2024 2015-16 | [D] MONARCH NETWORTH CAPITAL LIMITED

17 | CO 16/AHD/2024 2015-16 | [A] MONARCH NETWORTH CAPITAL LIMITED

18 | ITA 971/AHD/2024 2012-13 | [A] ABEER TEXTILE PRIVATE LIMITED

19 | ITA 1484/AHD/2024 | 2020-21 |[A] BOCK COMPRESSORS INDIA PRIVATE

20 | ITA 1727/AHD/2024 | 2021-22 |[D]JIO PLATFORMS LIMITED

21 | ITA 1733/AHD/2024 | 2016-17 [A] SUN PHARMA LABORATORIES LIMITED

22 | ITA 1734/AHD/2024 | 2017-18 | [A] SUN PHARMA LABORATORIES LTD.
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF D BENCH FOR 05-DECEMBER-2024 (THURSDAY)

BEFORE HON'BLE DR. BRR KUMAR, VICE PRESIDENT
AND HON'BLE SUCHITRA RAGHUNATH KAMBLE, JUDICIAL MEMBER

IN COURT ROOM 1

CISCO WEBEX MEETING NUMBER: 2644 614 9864 PASSWORD: CRO1

Assmt.

Srl | Appeal Number Year Assessee Name Remarks
1 | ITA 189/AHD/2021 | 2012-13 |[D] SHRI CHANDUBHAI RAOJIBHAI PATEL

2 | ITA 182/AHD/2023 2017-18 | [A] DAWN E NETWORKS LIMITED

3 | ITA 1008/AHD/2023 NA [A] 21 GAM CHAROTAR KADVA PATIDAR SAMAJ]

4 | ITA 72/AHD/2024 2012-13 | [D] SHREEJI ASSOCIATES ﬁ

5 | ITA 73/AHD/2024 2011-12 | [D] SHREEJI ASSOCIATES

6 | ITA 137/AHD/2024 | 2015-16 |[A] PARTH DINESH PATEL

7 | ITA 138/AHD/2024 | 2016-17 |[A] PARTH DINESH PATEL

8 | ITA 415/AHD/2024 | 2018-19 | [A] UDAY RAMESH NAYAK

9 | ITA 646/AHD/2024 | 2018-19 |[A] MUNIR MAHENDRAKUMAR SHAH

10 | ITA 774/AHD/2024 9014-15 c[g] MAGANBHAI RAMCHANDRA SHAH PROP. OF M/S. DEEPAK TRADING

11 | ITA 925/AHD/2024 2018-19 | [D] HARDIK JAYPRAKASH SHAH

12 | ITA 977/AHD/2024 | 2012-13 | [A] BHAVANI CERAMICS PVT LTD

13 | ITA 996/AHD/2024 | 2013-14 |[A] ROQUETTE INDIA PRIVATE LIMITED

14 | ITA 1001/AHD/2024 . 2017-18 | [A] ASCENDUM SOLUTIONS INDIA PRIVATE LIMITED

15 | ITA 1479/AHD/2024 | 2017-18 | [A] GUJARAT STATE ROAD DEVELOPMENT CORPORATION LTD. .
16 | ITA 1488/AHD/2024 |A.Y. 2014-15| [A] NIHAL INDUSTRIES PRIVATE LIMITED ]
17 | ITA 1498/AHD/2024 | 2017-18 | [A] THAKKAR MUKESHBHAI KESHAVLAL, HUF

18 | ITA 1499/AHD/2024 | 2012-13 | [A] HASMUKHLAL PRABHULAL MEHTA

19 | ITA 1520/AHD/2024 | 2021-22 | [A] PRAKASHKUMAR RAJPUT

20 | ITA 1521/AHD/2024 | 2020-21 | [A] ZYDUS HOSPIRA ONCOLOGY PRIVATE LIMITED

21 | ITA 1525/AHD/2024 | 2012-13 | [A] CHIMANBHAI CHHAGANBHAI POKAL, HUF
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF SMC BENCH FOR 02-DECEMBER-2024 (MONDAY)

BEFORE HON'BLE SUCHITRA RAGHUNATH KAMBLE, JUDICIAL MEMBER

CISCO WEBEX MEETING NUMBER: 2644 614 9864 PASSWORD: CRO1

IN COURT ROOM 1

Assmt.

Srl | Appeal Number o Assessee Name Remarks
L s ;L‘[‘) 2024 | 201617 |[A] KARIM TAJDIN HALANI

- bl 12024 | 2017-18 | [A] HITESH JAYSINGBHAI PUROHIT

- L] 12024 | 2018-19 | [A] SURESH RAO

] ;ﬁ[‘) 12024 | 201112 | [A] MAYANK MADHUKANT PATEL

B Arerr; 12024 | 2011-12 | [A] MAYANK MADHUKANT PATEL

6 | 1348, o 12024 | 2016-17 | [A] SHREE SARVODAYA SAHAKART MANDALI LTD.
7 | s ] 12024 | 2017-18 | [A] SHREE SARVODAYA SAHAKARI MANDALI LTD.
e ;L%/2024 2018-19 |[A] TANDEM DATA PROCESSING PVT, LTD.

? | s ﬂt‘) 12024 | 2017-18 | [A] SMIT CHHAGANBHAL ARDESHNA

] . e 12024 | 2017-18 | [A] VASUDEV UDHVANE

3 | g ﬂ‘) 12024 | 201314 | [A] HARSHADKUMAR RAJNIKANT SHAW

- J -~ ﬂ[‘) 12024 | 2010-11 | [A] JUNED YUSUF SHETHWALA
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF SMC BENCH FOR 03-DECEMBER-2024 (TUESDAY)

BEFORE HON'BLE SUCHITRA RAGHUNATH KAMBLE, JUDICIAL MEMBER

CISCO WEBEX MEETING NUMBER: 2644 614 9864 PASSWORD: CRO1

IN COURT ROOM 1

Srl | Appeal Number Af,:':: Assessee Name Remarks
+ |TA 575/AHD/2024| 2017-18 | [A] ANANTRAI VITHALBHAI PARMAR
> |[TA 920/AHD/2024| 2017-18 |[A] SHREE YOGESHWAR CO. OP. CREDIT SOC. LTD.
7 — AITH'“[‘) 1024 | 201213 | [A] SHANTILAL R. PATEL
# | ﬂ% 2024 | 201314 |[A] SHANTILAL R. PATEL
5| 157/ m) 024 | 2016-17 | [A] SHANTILAL R. PATEL
6 | 157/ ;I;B 12024 | 2017-18 | [A] SHANTILAL R. PATEL
7| 11/ - 024 | 2013-2014 | [A] DUBEY RAVE ARUNKUMAR
B | g e 024 | 2017-18 | [A] JAYDEEP DASHRATHBHAI PATEL
5 | sz ;L‘g 02 | 2016-17 | [A] SHATLENDRAKUMAR MANSINGRAO BHOITE
1 |y Hﬁ/zoz 4 | 201213 | [A] BABUBHAI RAMANBHAT PATEL
] . ﬂigfzoz , | 201516 | [A] FALGUNI S. MEHTA
" TTA 3715 | 2] INDIAN INSTITUTE OF INFORMATION TECHNOLOGY
1613/AHD/2024 SOCIETY VADODARA
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF SMC BENCH FOR 04-DECEMBER-2024 (WEDNESDAY)

BEFORE HON'BLE SUCHITRA RAGHUNATH KAMBLE, JUDICIAL MEMBER

CISCO WEBEX MEETING NUMBER: 2644 614 9864 PASSWORD: CRO1

IN COURT ROOM 1

Srl | Appeal Number A::?:‘ Assessee Name Remarks
t | g ;Lg 01 | 201314 | [A] SMT. JANAKBA MAHESHDAN GADHVI

5 |ITA 953/AHD/2019| 2011-12 |[A] SMT. JANAKBA MAHESHDAN GADHVI

3 [ITA 218/AHD/2024| 2012-13 | [A] ISL CONSULTING LIMITED

4 |ITA 457/AHD/2024| 2017-18 | [A] AMRISH ONCOLOGY SERVICES PVT. LTD.

5 |ITA 713/AHD/2024| 2018-19 | [A] DILEEPKUMAR BANKEYLAL PRADHAN

6 |ITA 762/AHD/2024| 2011-12 | [A] SONAL SHAKUNT PATEL |

7 |TA 763/AHD/2024| 201213 | [A] SONAL SHAKUNTAL PATEL

B | o /EL‘B 12024 | 201213 | [A] RASMIKABEN KIRANBHAL RAVAL

8 | E\D 2024 | 2011-12 | [A] MANAS KUMAR DAS

9] y7ep ;m) 12024 | 201112 | [A] MANAS KUMAR DAS

L4 o 024 | 201112 |[A] BIMAL VIIAYBHAL SHAH

=] (- Ll 024 | 2012:13 | [A] MITALBEN RAHULKUMAR SHAK

< | — m:‘} 024 | 2017718 | [D] NISHAN GOVINDBHAL THAKKAR

' ASSISTANT @mmoz '
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NCOME T PPELLATE TRIB L, AHMEDABAD

CAUSE LIST OF SMC BENCH FOR 05-DECEMBER-2024 (THURSDAY)

BEFORE HON'BLE SUCHITRA RAGHUNATH KAMBLE, JUDICIAL MEMBER

CISCO WEBEX MEETING NUMBER: 2644 614 9864 PASSWORD: CRO1

IN COURT ROOM 1

Assmt.

Srl | Appeal Number Year Assessee Name Remarks
. |[Ta 878/AHD/2023| 2017-18 | [A] SHRI LAKSHMICHAND PRIBHDAS JAISINGHANI

5 |[TA 989/AHD/2023| 2010-11 | [A] AMBA INDUSTRIES

3 |TA 421/AHD/2024| 2012-13 | [A] MALAY CORPORATE SERVICES PRIVATE LIMITED

4 |[TA 923/AHD/2024| 2013-14 | [A] GULUBHAT MAHENDRABHAI PATEL

3 - /iﬂ?) 02q | 201213 |IA VARDHABHAI JETHABHAI PATEL

6 | 1o ﬂﬁ) 12024 | 200607 | [A] MOTOROL LUBRICANTS LIMITED

7| 13m0 /;Lg 024 | 201213 | [A] PINAKIN DINESHCHANDRA SHAH

8 | 1643, f\m) 2024 | 201819 | A1 ATUL DAVE

9 | 16a4 fm; 2024 | 201718 | [A] SANJATKUMAR PREMAJIBHAI PATEL
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

BEFORE SMT. ANNAPUR

FOR 02-DECEMBER-2024 (

CAUSE LIST OF

PART HEARD MATTERS

MONDAY).

NA GUPTA, ACCOUNTANT MEMBER

AND SHRI SIDDHARTHA NAUTIYAL, JUDICIAL MEMBER

PART HEARD MATTERS

Sri Appeal Number Az':rt' Assessee Bench |Remarks
1 |mrssal 3 | AHD | 2024 201121' [A] TEHMUL BURJOR SETHNA c

2 |rr(ss)al 4 | AHD | 2024 201132’ [A] TEHMUL BURJOR SETHNA c i
3 |mrssyal 5 | AHD |2024| 2557 |{A] TEHMUL BURIOR SETHNA c

4 |m(ss)A| 6 |AHD|2024 201154' [A] TEHMUL BURJOR SETHNA C

5 |mT(ss)A| 7 |AHD |2024 201%5' [A] TEHMUL BURJOR SETHNA c

6 |m(ss)A| 8 |AHD |2024 2”1176' [A] TEHMUL BURJOR SETHNA C

7 |mr(ss)a| 9 | AHD | 2024 201187' [A] TEHMUL BURJOR SETHNA C
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF
PART HEARD MATTERS
FOR 04-DECEMBER-2024 1WEDNESDAY)_

BEFORE DR. BRR KUMAR, VICE PRESIDENT
AND MS. SUCHITRA RAGHUNATH KAMBLE, JUDICIAL MEMBER

[ PART HEARD MATTERS
Srl Appeal Number A:ser::. Assessee Bench |Remarks
1 | ma ‘1225‘ AHD | 2018 201121‘ (D] RECKTTT BENCKISER HEALTHCARE (INDIA) LTD B

BEFORE SMT. ANNAPURNA GUPTA, ACCOUNTANT MEMBER
AND SHRI SIDDHARTHA NAUTIYAL, JUDICIAL MEMBER

[ PART HEARD MATTERS
Srl Appeal Number A$::: Assessee Bench |Remarks
2013-
1 ITA | 114 | AHD | 2023 [A] JASWANT N. SONI D

14

BEFORE MS. SUCHITRA RAGHUNATH KAMBLE, JUDICIAL MEMBER
AND SHRI MAKARAND VASANT MAHADEOKAR, ACCOUNTANT MEMBER

PART HEARD MATTERS
Srl Appeal Number Az':rt' Assessee Bench |Remarks
1 | A | 903 | AHD | 2016 201121' [A] AMBALAL SARABHAI ENTERPRISES LTD. A
5 | 1Ta | 954 | AHD | 2016 201121' [A] AMBALAL SARABHAT ENTERPRISES LTD. A
5 | A |1315| AHD | 2016 2011~ |(p] AMBALAL SARABHI ENTERPRISES LIMITED A
4 | 1A |1807| AHD | 2017 201132‘ [A] AMBALAL SARABHAT ENTERPRISES LIMITED A
s | 7a |2033| AHD | 2017 201132' (D] AMBALAL SARABHAI ENTERPRISES LIMITED A |

BEFORE SHRI TR SENTHIL KUMAR, JUDICIAL MEMBER
AND SHRI NARENDRA PRASAD SINHA, ACCOUNTANT MEMBER

PART HEARD MATTERS T
srl Appeal Number Ai'::'rt Assessee Bench |Remarks
1 | 1TA | 440 | AHD | 2023 2%193' (D] GUJARAT HOUSING BOARD | c
5> | A | 444 | AHD | 2023 2011 |[5] GUIARAT HOUSING BOARD c
5 | Ta | 976 | AHD | 2023 2015~ | (] GUIARAT HOUSING BOARD (E-FILING) - c | EFiling

2016
4 | A | 977 | AHD | 2023 2016- | ) GUIARAT HOUSING BOARD (E-FILING) ¢ | E-Filing

2017
c | 1TA | 978 | AHD | 2023 22%1167' (D] GUJARAT HOUSING BOARD (E-FILING) < enn ¢ | EFiling

AV

2017- % 9 .

6 | A | 979 | AHD | 2023 [D] GUIARAT HOUSING BOARD (E-FILING) -, E-Filing
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

BEFORE SMT, ANNAPURNA GUPTA, ACCOUNTANT MEMBER
AND SHRI SIDDHARTHA NAUTIYAL, JUDICIAL MEMBER

CAUSE LIST OF
PART HEARD MATTERS

FOR 05-DECEMBER-2024 (THURSDAY)

CLARIFICATION MATTERS

Sri Appeal Number ¢se§|:|t Assessee Bench |Remarks
1| A | 1647 | AHD | 2019 | 91" |[D] VISHAL EXPORTS OVERSEAS PVT. LTD. c
BEFORE SHRI TR SENTHIL KUMAR, JUDICIAL MEMBER
AND SHRI NARENDRA PRASAD SINHA, ACCOUNTANT MEMBER
PART HEARD MATTERS
Srl Appeal Number A:,Z?rt' Assessee Bench |Remarks
1 | 1A | 424 | AHD | 2024 2913 |[A] ARCOY INDUSTRIES (INDIA) PRIVATE LIMITED A
2 | T | 425 | AHD 2024 | 291+ |[A] ARCOY INDUSTRIES (INDIA) PRIVATE LIMITED A
3 | 1TA | 426 | AHD | 2024 201165' [A] ARCOY INDUSTRIES (INDIA) PRIVATE LIMITED A
4 | 1A | 427 | AHD | 2024| 2017 |[A] ARCOY INDUSTRIES (INDIA) PRIVATE LIMITED A
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